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03-05-2023 These matters were called on for hearing today.

HON'BLE MR. JUSTICE B.R. GAVAI
HON'BLE MR. JUSTICE VIKRAM NATH



2

HON'BLE MR. JUSTICE SANJAY KAROL

For Appellant(s)

Mr. Tusar Mehta, Sr. Adv.

Mr. P.s.patwalia, Sr. Adv.
Mr. Santosh Kumar, Adv.

Mr. Rajiv R. Mishra, Adv.

Mr. Madhurendra Sharma, Adv.
Ms. Suruchi Yadav, Adv.

Mr. Yadav Narender Singh, AOR

Ms. Taruna Ardhendumauli Prasad, AOR

For Respondent(s)
Ms. Taruna Ardhendumauli Prasad, AOR

Mr. Tusar Mehta, Sr. Adv.

Mr. P.S.Patwalia, Sr. Adv.
Mr. Santosh Kumar, Adv.

Mr. Madhurendra Sharma, Adv.
Mr. Rajiv R. Mishra, Adv.

Ms. Suruchi Yadav, Adv.

Mr. Yadav Narender Singh, AOR

Ms. Manisha Agrawal Narain, Adv.
Mr. Surya Kant, AOR
Ms. Piryanka Tyagi, Adv.

Mr. Praveen Chaturvedi, AOR
Mr. Pramod Sharma, Adv.
Ms. Jyoti Chaturvedi, Adv.

Mr. Sushil Kumar Jain, Sr. Adv.
Mr. P. N. Mishra, Adv.

Mr. Anjani Kumar Mishra, AOR
Mrs. Hardeep Kaur Mishra, Adv.
Mr. Praveen Mishra, Adv.

Ms. Shruti Singh, Adv.

Ms. Priya Gaur, Adv.

Mr. Pushpinder Singh , AOR
Mr. Pushpinder Singh, Adv.
Ms. Anurag Rana, Adv.

Ms. Nishakha Tyagi, Adv.
Mr. Dharmendar Singh, Adv.
Mr. Kumar Kartikay, Adv.

UPON hearing the counsel the Court made the following
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ORDER

Mr. Yadav Narender Singh, Advocate-on-Record appearing for the
appellant and Mr. Anjani Kumar Mishra, Advocate-on-Record appearing
for the respondent(s) will sit together and prepare a common
convenience compilation of the main documents on which both the
parties would be relying within four weeks from today.

List these matters on 19.07.2023.

(DEEPAK SINGH) (ANJU KAPOOR)
COURT MASTER (SH) COURT MASTER (NSH)
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